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ITEM NO.1 Court 2 (video Conferencing) SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 13029/1985
M.C. MEHTA Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)

((1) REPORT NO. 106 SUBMITTED BY EPCA (SPECIAL REPORT ON POLLUTION
HOT SPOTS IN NCR WITH REQUEST FOR URGENT DIRECTIONS TO IMPROVE
ENFORCEMENT AND POLLUTION CONTROL)(2) IN RE: STUBBLE BURNING AND
SMOG IN DELHI(i) IA NO. 127792/2017 (DISPOSED OF) (APPLN. FOR
DIRECTIONS FILED BY A.C.)(ii) IA NOS. 158128 AND 158129/2019
(APPLNS. FOR INTERVENTION AND DIRECTIONS ON BEHALF OF DR. KAUSHAL
KANT MISHRA)(iii) IA NOS. 56487 AND 56489/2020 (APPLNS. FOR
EXTENSION OF TIME AND EXEMPTION FROM FILING ATTESTED AFFIDAVIT ON
BEHALF OF CENTRAL POLLUTION CONTROL BOARD)(iv) IA NO. 181745/2019
AND IA NO. 46339/2020(APPLNS. FOR INTERVENTION AND DIRECTIONS ON
BEHALF OF HARSHITA SINGHAL)(v) REPORT NO. 110 SUBMITTED BY EPCA
REGARDING HOSPITAL WASTE MANAGEMENT IN COMPLIANCE OF DIRECTIONS DT.
06.3.2020)AND(2) IN RE: REPORT NOS. 81 AND 84 SUBMITTED BY
EPCA(IMPLEMENTATION OF THE DECEMBER, 2015 STANDARDS FOR THERMAL
POWER PLANTS WHICH WERE TO BE IMPLEMENTED BY DECEMBER, 2017)(2)I.A.
NOS. 53959 AND 53962/2020 (APPLNS. FOR IMPLEADMENT AND DIRECTIONS
ON B/0 NTPC)(3)I.A. NOS. 52536, 52538 AND 53358/2020 (APPLNS. FOR
IMPLEADMENT, DIRECTIONS AND EXEMPTION FROM NOTARIZATION ON B/O
ARAVALI POWER CO. LTD.)(4)I.A. NOS. 58771 AND 58772/2020 (APPLNS.
FOR IMPLEADMENT AND DIRECTIONS ON B/0 TELANGANA STATE POWER
GENERATION CORP. LTD.)(5) I.A. NOS. 59929 AND 59930/2020 (APPLNS.
FOR IMPLEADMENT AND DIRECTIONS ON B/O U.P. RAJYA VIDYUT UTPADAN
NIGAM LTD.)(6) I.A. NOS. 64205, 64206 AND 64207/2020 (APPLNS. FOR
DIRECTIONS, PERMISSION AND EXEMPTION FROM FILING COURT FEE AND
ATTESTED AFFIDAVIT ON B/0 SINGARENI COLLIERIES CO. LTD. )“ONLY”
NAME OF THE FOLLOWING ADVOCATES MAY BE TREATED TO HAVE BEEN SHOWN
IN THE LIST:MR. HARISH N. SALVE, SR. ADVOCATE (A.C.)MS. APARAJITA
SINGH, SR. ADVOCATE (A.C.)MR. A.D.N. RAO, ADVOCATE (A.C.)MR.
SIDDHARTHA CHOWDHURY, ADVOCATE (A.C.)PETITIONER-IN-PERSONMR. G.S.
MAKKER, MR. SANJAY KR. VISEN, MR. KAMLENDRA MISHRA, MR. SANDEEP KR.
JHA, MS. UTTARA BABBARMR. B.V. BALRAMDAS, MR. CHIRAG M. SHROFF, MR.
PRAVEEN SWARUP, MR. ABHISHEK, ADVOCATEMR. SENTHIL JAGDEESANMR. D.N.
GOBURDHUN,MS. RUCHI KOHLI,M/S KHAITAN AND CO.MS. DIVYA ROYMS.
s A MUKHERJEE, MR. SANTOSH KUMAR 1, MR. JOGY SCARIA, MR. TAPESH
ZKXSINGH, MR. SHUVODEEP ROY, MR. NARENDRA KUMAR, MR. V.G. PRAGASAM,
““M1. M. SHOEB ALAM,MR. V.N. RAGHUPATHY, MR. M. YOGESH KANNA, MR.
ASHUTOSH DUBEY, MR. SHOVAN MISHRA, MR. VINAY GARG,MR. VINOD
SHARMA,MR. SAMEER SHRIVASTAVA, MR. R.C. KOHLI, MS. K. ENATOLI
SEMAMR. VIPIN NAIRMS. ASTHA SHARMA, MS. MADHUMITA BHATTACHARJEE, MR.
ANUJ BHANDARI,MS. G. INDIRA,MR. YASH PAL DHINGRA,MR. YOGINDER
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HANDOO, MR. SUBHRO SANYAL, MR. GAURAV SRIVASTAVA, MR. MAHFOOZ AHSAN
NAZKI, ADVOCATESMR. KULDIP SINGH, ADVOCATEMR. RAHUL NARAYAN,
ADVOCATEMR. ROHIT K. SINGH, ADVOCATEMR. RITWIK DUTTA, ADVOCATEMR.
ARVIND KUMAR SHARMA, ADVOCATEMR. E.C. AGRAWALA, ADVOCATEMR. TALHA
ABDUL RAHMAN, ADVOCATEMS. NISHTHA KUMAR, ADVOCATEMS. SAKYA SINGH
CHAUDHURI, ADVOCATEMS. SURUCHI AGGARWAL, ADVOCATEMR. PRESHIT
SURSHE, ADVOCATEMR.RAJIV YADAV, ADVOCATEMR. B. VINODH KHANNA,
ADVOCATEMR. GUNTUR PRABHAKAR, ADVOCATEMR. PRADEEP MISRA,
ADVOCATEMR. GAURAV  SHRIVASTAVA, ADVOCATEMR. P. PARMESWARAN,
ADVOCATEMR. D. ABHINAV RAO, ADVOCATEMR. CHIRAG M. SHROFF,
ADVOCATEMS. ANIL KATIYAR, ADVOCATEM/S S NARAIN AND CO. ’
ADVOCATESMS. GARIMA PRASHAD, ADVOCATE )

WITH

SMW(C) No. 3/2019 (PIL-W)
(FOR ADMISSION)

W.P.(C) No. 1333/2019 (PIL-W)
(FOR ADMISSION and IA No.170316/2019-EX-PARTE STAY and IA
No.170317/2019-PERMISSION TO APPEAR AND ARGUE IN PERSON)

T.C.(C) No. 42/2019 (XVI-A)
T.C.(C) No. 41/2019 (XVI-A)

W.P.(C) No. 1426/2019 (PIL-W)
(FOR ADMISSION)

Date : 29-07-2020 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ARUN MISHRA
HON'BLE MR. JUSTICE VINEET SARAN
HON'BLE MR. JUSTICE M.R. SHAH

Counsel for the
parties Mr. Harish N. Salve, Sr. Advocate (A.C.) (NP)

Ms. Aparajita Singh, Sr. Advocate (A.C.)
Mr. A.D.N. Rao, Advocate (A.C.)
Mr. Siddhartha Chowdhury, Advocate (A.C.)

Mr. Tushar Mehta, Solicitor General
Ms. Aishwarya Bhati, ASG

Ms. Suhasini Sen, Advocate

Mr. D.L.Chidananda, Advocate

Mr. S.S.Rebello, Adv.

Mr. Rajat Nair, Adv.

Mr. G.S. Makker, Adv.

Mr. Rajesh Kumar Singh, Adv.

Mr. Raj Bahadur Yadav,Adv.
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Vibhu Shankar Mishra, Adv.
Prashant Rawat, Adv.
B.V. Balram Das, Adv.

Tushar Mehta, SG

Anil Grover, Sr. AAG/Haryana

Noopur Singhal, Adv.
Rahul Khurana, Adv.
Sanjay Kumar Visen, Adv.

Tushar Mehta, SG

V. Shekhar,Sr.Adv.
Rajeev Kumar Dubey, Adv.
Kamlendra Mishra, Adv.

Chandra Prakash, Adv.

Tushar Mehta, SG

Sanjay Jain, ASG

Adarsh Tripathi, Advocate
Anish Gupta, Advocate
Nikhil Kandpal, Advocate
Gaurav Srivastava, AOR

Aishwarya Bhati, ASG
Wasim A. Qadri, Sr. Adv.
Snidha Mehra, Adv.

vibhu Shankar Mishra, Adv.
B. V. Balaram Das, AOR

A.N.S. Nadkarni, Sr.Adv.
Jal Dehadrai, Adv.
Siddharth Arora, Adv.
Rishi Raj Sharma, Adv.
Sameer Shrivastava, Adv.

Dinesh Dwivedi, Sr.Adv.
Jyoti Mendiratta, Adv.

Mohit Chaudhary, Adv.
Imran Ali, Adv.

Puja Sharma, Adv.

Kunal Sachdeva, Adv.

Shyam Singh Yadav, Adv.
Balwinder Singh Suri, Adv.
Parveen Kumar, Adv.

Garima Sharma, Adv.
Srishti Gupta, Adv.

Chirag M. Shroff, Adv.
Sanjana Nangia, Adv.
Abhilasha Bharti, Adv.
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Sanjiv Sen, Sr.Adv.
Praveen Swarup, Adv.
Ajay Bansal, Adv.
Soumo Palit,Adv.

Amit Singh, Adv.
Kanishk Chaudhary, Adv.

C.N. Sreekumar,Sr.Adv.
Anupama Kumar,Adv.

Arjun Dewan, Adv.

Prakash Ranjan Nayak, Adv.

Vikas Mahajan, AAG, H.P.
Vinod Sharma, Aor
Anil Kumar, Adv.

Senthil Jagdeesan, Adv.

Sumit R. Sharma, Adv.
Aakarshan Aditya, Adv.

Garima Prashad, AOR
G. S. Oberoi, Adv.

Tapesh K. Singh, Adv.
Aditya Pratap Singh, Advocate

Shuvodeep Roy, Adv.
Raghvendra Kumar, Adv.
Anand Dubey, Adv.

Narendra Kumar, Aor

V.G. Pragasam, Adv.
S. Prabu Ramasubramanian, Adv.

G.M. Kawoosa
M. Shoeb Alam, Adv. (NP)

V.N. Raghupathy, Adv.

Vinay Garg, Adv.
Upendra Mishra, Adv.

K. Enatoli Sema, Adv.
Amit Kumar Singh, Adv.

Siddhesh Kotwal, Adv.
Divyansh Tiwari, Adv.
Astha Sharma, Adv.

Madhumita Bhattacharjee, Adv.



5

Mr. K.V. Jagdishvaran, Adv.
Ms. G. Indira, Adv.

Mr. Mukesh Verma, Adv.
Mr. Pawan Kumar Shukla, Adv.
Mr. Yash Pal Dhingra, Adv.

Mr. Keshav Mohan, Adv.

Mr. R.K. Awasthi, Adv.

Mr. Prashant Kumar, Adv.
Mr. Piyush Vatsa, Adv.

Mr. Santosh Kumar - I, Aor

Mr. Mahfooz Ahsan Nazki, Adv.
Mr. Polanki Gowtham, Adv.
Mr. Amitabh Sinha, Adv.

Mr. Ajay Aggarwal, Adv.
Mr. Kishan Rawat, Adv.
Mr. Rajan Narain, Aor

Mr. Jishnu M.L., Adv.

Ms. Priyanka Prakash, Adv.
Ms. Beena Prakash, Adv.
Mr. G. Prakash, Aor

Mr. Amitabh Chaturvedi, Adv.
Mr. Navneet Panwar, Adv.
Mr. Mrityunjay Kumar Sinha, Adv.

Mr. Achyuth Ajithkumar, Adv.
Mr. Talha Abdul Rahman, AOR
Ms. Tanya John, Adv.

Mr. Matrugupta Mishra, Adv.
Mr. Samyak Mishra, Adv.
Ms. Divya Roy, Adv.

Mr. Shrivenkatesh, Adv.
Ms. Nishtha Kumar, Adv.
Mr. vikas Mani, Adv.

Mr. Dinesh Dwivedi, Sr. Adv.

Ms. Jyoti Mendiratta, Adv.

Mr. Chirag M. Shroff, Adv.

Ms. Sanjana Nangia, Adv.

Ms. Abhilasha Bharti, Adv.

Mr. Sanjay Khirwar, Principal Secretary

Mr. S. Prabakaran, Sr. Adv.
Mr. R. Balasubramanian, Sr. Adv.
Mr. Ram Sankar, Adv.
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Ms. G. Chitrakala, Adv.
Ms. Sujata Bagadhi, Adv.
Mr. Ashish Upadhyay, Adv.
Ms. Divya, Adv.

for Ram Sankar & Co.

Mr. Pukhrambam Ramesh Kumar, Adv.
Ms. Anupama Ngangom, Adv

Mr. Karun Sharma, Adv.

Mr. Shresth Sharma, Adv.

Dr. Manish Singhvi, Sr. Advocate
Mr. Sandeep Kr. Jha, Adv.

Mr. Kumar Anurag Singh, Advocate
Mr. Nishant Piyush, Advocate
Ms. Tulika Mukherjee, Adv.

Mr. Preetpal Singh, Adv.
Mr. Ranjay Dubey, Adv.
Ms. Yati Sharma, Adv.
Ms. Priya Puri, AOR

Dr. Sanjay Kulshrestha, Applicant-in-person
Mr. C. K. Rai, AOR

Mr. Rajat Jariwal, Adv.

Applicant-in-person

Petitioner(s)-in-person

Ms. Sakshi Kakkar, AOR
Applicant-in-person, AOR
Petitioner-in-person

Mr. Neeraj Shekhar, AOR

Mr. Satya Mitra, AOR

Ms. Nidhi Mohan Parashar, AOR
Mr. Yoginder Handoo, AOR

Mr. Praveen Swarup, AOR

Mr. Nikunj Dayal, AOR

Mr. Anurag Kishore, Adv.

Mr. P. K. Jain, AOR

Mr. Ramesh Babu M. R., AOR

Mr. Rajesh Kumar Chaurasia, AOR
Mr. Gurmeet Singh Makker, AOR
Mr. Mukesh Kumar Maroria, AOR
Mr. Pradeep Kumar Bakshi, AOR
Mr. Sandeep Narain, AOR
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Khaitan & Co., AOR
Chirag M. Shroff, AOR
B. V. Balaram Das, AOR

K. Sarada Devi, AOR
Mohit D. Ram, AOR

Bina Gupta, AOR
G. Prakash, AOR
Ravindra Bana, AOR
Prashant Kumar, AOR
T. V. Ratnam, AOR
Mukesh K. Giri, AOR
Umesh Kumar Khaitan, AOR
Sarvam Ritam Khare, AOR
Binu Tamta, AOR
S. S. Shroff, AOR
Anil Katiyar, AOR
Sanjay Kumar Visen, AOR
Pramod Dayal, AOR
Bimal Roy Jad, AOR
Surya Kant, AOR
Annam D. N. Rao, AOR
S. K. Bhattacharya, AOR
Rakesh Kumar-i, AOR
Ashok Mathur, AOR
R. P. Gupta, AOR
Munawwar Naseem, AOR
Sushil Kumar Singh, AOR
Balaji Srinivasan, AOR
Pavan Kumar, AOR
Rakesh K. Sharma, AOR
Shalini Kaul, AOR
Satya Mitra, AOR
Nandini Gidwaney, AOR
Sushil Kumar Jain, AOR
Ejaz Maqbool, AOR
Parekh & Co., AOR
Priya Puri, AOR
Parijat Sinha, AOR
K. R. Sasiprabhu, AOR
B. Sunita Rao, AOR
E. C. Agrawala, AOR
Ravindra Kumar, AOR
Rajiv Ranjan Dwivedi, AOR

S. Narain & Co., AOR
V. K. Verma, AOR
Vijay Panjwani, AOR
P. Parmeswaran, AOR
Radha Shyam Jena, AOR
Hardeep Singh Anand, AOR
Ruchi Kohli, AOR
Praveen Swarup, AOR
Sujeeta Srivastava, AOR
Monika Gusain, AOR
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M/S. M. V. Kini & Associates, AOR
Mr. Ajit Pudussery, AOR
Mrs. Rani Chhabra, AOR

Mr. Aniruddha Deshmukh, AOR
Ms. Hemantika Wahi, AOR

Mr. Sudhir Mendiratta, AOR
Ms. Manjula Gupta, AOR

M/S. Saharya & Co., AOR
Mr. Anil Kumar Jha, AOR

Mr. Shri Narain, AOR

Mr. Abhishek, AOR

Ms. Pritha Srikumar, AOR
Ms. Divya Roy, AOR

M/S. Ram Sankar & Co, AOR
Mr. Vivek Gupta, AOR

Mr. S. K. Dhingra, AOR

Mr. V. G. Pragasam, AOR

Mr. D. N. Goburdhan, AOR
Mr. Shekhar Kumar, AOR

Ms. G. Indira, AOR

Ms. Surbhi Mehta, AOR

Ms. K. Enatoli Sema, AOR
Mr. Narendra Kumar, AOR

Mr. Sandeep Kumar Jha, AOR
Ms. Jaikriti S. Jadeja, AOR
Mr. Chandra Prakash, AOR
Mr. Yash Pal Dhingra, AOR
Mr. R. C. Kohli, AOR

Mr. Shuvodeep Roy, AOR

Mr. Ayush Sharma, AOR

Ms. Garima Prashad, AOR

Ms. Charu Ambwani, AOR

M/S. Karanjawala & Co., AOR
Mr. Sameer Shrivastava, AOR
Mr. Tapesh Kumar Singh, AOR
Mr. Sunil Fernandes, AOR
Mr. Rajiv Yadav, AOR

Ms. Divya Jyoti Singh, AOR
Mr. Gaurav, AOR

Mr. Vinod Sharma, AOR

Mr. Jogy Scaria, AOR

Mr. Anas Tanwir, AOR

Mr. Akshay Girish Ringe, AOR
Mr. Vinay Garg, AOR

Mr. Aakarshan Aditya, AOR
Mr. Santosh Kumar - I, AOR
Mr. Rishi Matoliya, AOR

Mr. Senthil Jagadeesan, AOR
Ms. Shagun Matta, AOR

Mr. Shovan Mishra, AOR

Mr. Mahfooz Ahsan Nazki, AOR
Mr. Kamlendra Mishra, AOR
Ms. Nidhi Mohan Parashar, AOR
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Kiran Bhardwaj, AOR
Rajan Narain, AOR
Ashutosh Dubey, AOR
Subhro Sanyal, AOR
Uttara Babbar, AOR
Rishi Malhotra, AOR
M. P. Devanath, AOR
Astha Tyagi, AOR

M. Yogesh Kanna, AOR
Yoginder Handoo, AOR
Tulika Mukherjee, AOR
D. Abhinav Rao, AOR
Pranav Sachdeva, AOR
Madhumita Bhattacharjee, AOR
V. N. Raghupathy, AOR
Astha Sharma, AOR
Sakshi Kakkar, AOR
Debojit Borkakati, AOR
Surabhi Sanchita, AOR
Vipin Nair, AOR

M. Shoeb Alam, AOR
Aswathi M.k., AOR

Mrs. Lalita Kaushik, AOR
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UPON hearing

Chirag M. Shroff, AOR
B. V. Balaram Das, AOR
Gurmeet Singh Makker, AOR
Saurabh Mishra, AOR
Chandan Kumar, AOR
Susmita Lal, AOR
Praveen Swarup, AOR
Shree Pal Singh, AOR
Vaibhav Joshi, AOR
Mithu Jain, AOR

Ashish Rana, AOR
Satya Mitra, AOR

B.K. Prasad, Advocate

Chirag M. Shroff, Advocate
Sanjay Kr. Visen, Advocate
Kamlendra Mishra, Advocate
Sandeep Kr. Jha, Advocate
Chandra Prakash, Advocate
Shagun Matta, Advocate

Ram Sankar And Co., Advocates
Charu Mathur, Advocate

Rishi Matoliya, Advocate
Rishi Malhotra, Adv.

Nidhi Mohan Parashar, Advocate
Aakarshan Aditya, Advocate

the counsel the Court made the following
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ORDER

REPORT NO. 106 SUBMITTED BY EPCA
(Special Report on pollution hot spots in NCR with request for
urgent directions to improve enforcement and pollution control)

IN RE: STUBBLE BURNING AND SMOG IN DELHI

IA NO. 127792/2017 (DISPOSED OF)
(Application for direction submitted in Court by A.C. on
17.11.2017)

IA NOS. 158128 AND 158129/2019
(Applns. For intervention and directions on behalf of Dr. Kaushal
Kant Mishra)

IN RE : COMPLIANCE OF ORDER DATED 13.01.2020

It was stated by Mr. Tushar Mehta, learned Solicitor General,
that they have not been able to enter into any agreement with the
IIT Bombay. IIT has now backed out. This is dilly-dallying
tactics and violation of the order passed by this Court has already
been committed at least by IIT.

We have to proceed against the IIT, Bombay as well as against
the concerned persons for violating the order of this Court and
backing out from the basis of the order which was passed by this
Court. This is not expected of such institutions to act in the
manner it is projected in the matter relating to public interest,
it is shocking that such conduct is projected by such a public
functionary. We are not at all happy with the state of affairs.
We direct that the order to be complied with forthwith, otherwise
it would be taken seriously.

As prayed for by Mr. Tushar Mehta, learned Solicitor General,

list the matter tomorrow i.e. on 30.07.2020.



11

IN RE : WATER QUALITY

List tomorrow along with the Report filed by EPCA.

IA NOS. 56487 AND 56489/2020
(Applns. For extension of time and exemption from filing attested
affidavit on behalf of Central Pollution Control Board)

List on 30.07.2020.

IA NOS. 181745/2019 AND 46339/2020

(Applications for Intervention and Directions on behalf of Harshita
Singhal)

WITH

REPORT NO. 110 SUBMITTED BY EPCA

(Regarding Hospital Waste Management in compliance of Directions
dt. 06.3.2020)

with

REPORT NO. 112 SUBMITTED BY EPCA

(Regarding Hosiptal waste management for Covid-19 in compliance
ofdirections dt. 21.07.2020)

List tomorrow i.e. on 30.07.2020.

IN RE: REPORT NOS. 81 AND 84 SUBMITTED BY EPCA
(Implementation of the December, 2015 standards for Thermal Power
Plants which were to be implemented by December, 2017)

Let the EPCA consider the affidavit filed on 13.02.2020 filed
on behalf of the MoEF and Climate Change and submit its opinion
within three weeks.

Let the EPCA, Central Pollution Control Board, Ministry of
Power and MoEF convene a joint meeting in this regard and sort out
the issue.

List in the last week of August, 2020.

IA NOS. 64205, 64206 AND 64207/2020

Issue notice.
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There shall be interim stay on recovery till the next date of
hearing.

Tag with I.A.No. 53959 of 2020.

IA NOS. 53959 AND 53962/2020

(Applns. for Impleadment and Directions on b/o NTPC)

IA NOS. 52536, 52538 AND 53358/2020

(Applns. for Impleadment, Directions and exemption from filing
notarized affidaviton b/o Aravali Power Co. Ltd.)

IA D. NOS. 58771 AND 58772/2020

(Applns. for Impleadment and Directions on b/o Telangana State
Power Generation Corporation Ltd.)

IA NOS. 59929 AND 59930/2020

(Applications for Impleadment and Directions on behalf of Uttar
Pradesh Rajya Vidyut Utpadan Nigam Ltd. (Harduaganj Thermal Power
Station)

Interim stay to continue till the next date of hearing.
These applications be taken up on receipt of the opinion of

EPCA. List the applications in the last week of August, 2020.

(GULSHAN KUMAR ARORA) (JAGDISH CHANDER)
AR-CUM-PS ASSISTANT REGISTRAR
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